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Raipur, the -26th ;March 2007 

NOTIFICATION 

F. No. '.2835/1007 /XXI-B/07 .-In _exercise of the powers cpnferred by Section 15 of the Schedule Caste and 
Schedule Tribe (Prevention of Atrocities Act, 1989) the State Government hereby appoints Public Pro~;crutor of the 
Sessions Division shown in c<>lumn (3) of the following table and in his absence senior most Additional Public Prt)­
secutor as Special Public Prosecutor in addition to their original work, to conduct the prosecution ·b• . .:forc Special. 
Courts shown in column (2) of the table notified under Section 14 of the Act; with immediate effect. . 
• . I • , 

s.·No. 
- (I) 

~ . . 

TABLE 

-----------------~-----,-,--
Name of the Special Court 

(2) 
Name of the Sessions Division 

(3) 
---·---- -----·------·-· -----~- ------------------ ----•--------·-• ·, 

I. 
. 2. 
3 .. 
4. 
5. 
6. 
7. 
g:_ 

9. 
10.""" 

Special Court (Sessions Division)- Mahasamund 
Special Court (Sessions Divi:;ioil)~Dhamtari 
Special Court (Sessions Division)-Raigarh 
Special Court (Sessions Division)-Jashpur 
Special Court (Sessions Division)-Dakshin Bastar, Dantewada 
Special Court (Sessions Division)-Uttar Bastar, Kanker 
Special Court (Sessio~s Division)-Koriya (Baikunthpur) 
Special Court (Sessions Division)- Jartjgit-Champa 
Special Court (Sessions Division)-Korba 
Special Court (Sessions Division)-·Kawardha (Kabirdham) 

. - ·-- --------- - . 
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Mahasamund 
Dhamtari 
~aigarh 
Jashpur 
Dakshin B'astar, Dantcwada­
Uttar.Bastar, Kanker . 
· Koriya (Baikunthpur) 
Janjgir-Champa 
Korba 
Kawardha (Kabirdham) 
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